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9th December, is on importont doy for the Notionol Humon Rights
Commission ond the Humon Rights Defenders spreod qcross the country. On this
doy in 1998, the UN Generol Assembly odopted the Declorotion on Humon Rights
Defenders. lt is o coincidence thot the very next doy, on December ,l0, we ore
celebroting the Humon Rights Doy. The Commission is mondoted under the
Protection of Humon Rights Act, 1993 io encouroge the efforts of non-
governmentol orgonizotions ond institutions working in the field of humon rights.

Humon Rights Defenders ploy crn importont role in protection ond promotion
of humon rights. Therefore, I toke this opportunity to congrotulote ond greet eoch
ond every Humon Rights Defender, NGOs, ond members of the civil society who
ore working for the couse of the poor, voiceless ond morginolized sections of the
society ond fight for their rights in o legitimote monner.

To respect, protect ond promote humon rights is the primory responsibility of
the Stotes ond their ogencies. The Constitution of lndio, through the Fundomentol
Rights contoined in Chopter lll, guorontees humon rights for the people. A plethoro
of lows hove been enocted by the Porlioment ond Stote Legislotures with the oim
of ensuring welfore ond bosic humon rights of everyone in occordonce with the
Directive Principles of Stote Policy <rs enshrined in Chopter lV of the Constitution.
Severol welfore schemes for the benefit of the weoker sections of the society ore
olso in operotion.

Millions of poor people from the weoker sections in the for flung oreos of the
country ore, by ond lorge, unowore of their rights ond the remediol mechonisms
ovoiloble in the event of violotions of rights. The Humon Rights Defenders toke up
these issues with vorious outhorities including NHRC ond become the voice of the
voiceless victims ond defend their rights. This is on importont ond noble tosk thot
the Humon Rights Defenders ore performing. They olso roise issues connected with
developmentol works ond their impoct on humon rights, with the Disirict/Stote
outhorities. This in turn, helps improve governonce by toking corrective meosures
whenever required.

In its resolve to promote the efforts of Humon Rights Defenders for protection
of humon rights, mony initiotives hove been token by the Commission. Notoble
omong them is creotion of o Focol Point for Humon Rights Defenders,. who is
occessible24xT on a Mobile phone ond through e-moil. lnclusion of o chopter
on Humon Rights Defenders in the Annuol Report ond publicotion of "NHRC ond
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Humon Rights Defenders: The Growing Synergy" is onother milestone in this
direction. The Commission orgonized on Online interqction with NGOs ond Humon
Rights Defenders in Moy, 2021 to ossess the ground reolities of the Covid jg
Pondemic. ln July 2021, onother webinor on "Humon Rights lssues,, wos olso
orgonized with the porticipotion of lorge number of Humon Rights Defenders,
NGOs ond members of the civil society. The recommendqtions of the soid
webinor ore being pursued for timely complicrnce. The Commission olso interocts
with the Humon Rights Defenders in its comp sitfings ond open Heorings.

NHRC gives speciol ottention to comploints of olleged horossment of Humon
Rights Defenders. These comploints ore registered undei o seporote cotegory for
proper monitoring ond follow up for oppropriote redressol of their grievonces . 

'

I once ogoin extend my greetings ond express my grotitude to oll the
Humon Rights Defenders, NGOs ond members of civil society tor their bonofide
humon rights work ond wish them oll the very best in the coming yeor too.

(JUSTTCE AR MTSHRA)
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